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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 214/2024 (WZ)
EARLIAR ORIGINAL APPLICATION NO 1231/2024 (PB)

IN THE MATTER OF: -

NEWS ITEM TITLED “DEAD FISH FOUND FLOATING IN MULA RIVER RAISES
ALARM” APPEARING IN THE HINDUSTAN TIMES DATED 23.09.2024.
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1. | Reply on Behalf of Respondent No. 3, i.e.Central Pollution Control
Board

2. Affidavit on Behalf of Respondent No. 3, i.e. Central Pollution Control
Board

4. | Annexure-R3-1:-Copy of the letters dtd.12/11/2024 addressed to
Pune Municipal Corporation (PMC), Maharashtra Pollution Control
Board (MPCB) and District Magistrate- Pune w.r.t. Action Taken

Report (ATR).
(Pratik D. Bharne)
Regional Director
Place: Pune 3 T il PR / Regional Director

heha wguor HrE=er S
Central Pollution Control Board
e, qui/Regional Directorate, Pune
TafaRe, &9 W@ W IRadT §3ed, R VR
M/o Envt. Forest & Climate Change, Govt. of India
7 4. 990, ERETE UTES &, TR T, TR, T - 411045
Sr. No. 110, Hirabai Dhankude Hall, Baner Road, Baner, Pune-411045

Date: 28/11/2024
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EARLIAR ORIGINAL APPLICATION NO 1231/2024 (PB)* "”’j NT j‘»’e
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IN THE MATTER OF: -

NEWS ITEM TITLED “DEAD FISH FOUND FLOATING IN MULA RIVER RAISES
ALARM” APPEARING IN THE HINDUSTAN TIMES DATED 23.09.2024.

REPLY ON BEHALF OF RESPONDENT NO. 3,
CENTRAL POLLUTION CONTROL BOARD(CPCB)

Pollut|on Control Board (hereinafter referred to as CPCB) as Respondent No. 3 in

r;he matter of OA No. 214/2024/WZ, earlier OA No. 1231/2024/PB, and sought the
: responsel reply of CPCB in the instant matter. Thereby, the reply is made in this
¢ instant Original Application (hereinafter referred as OA) in succeeding paragraphs.

2. That, CPCB is a Statutory Board constituted under Section 3 of the Water
(Prevention and Control of Pollution) Act, 1974. It performs the functions under The
Water (Prevention and Control of Pollution) Act 1974, The Air (Prevention and
Control of Pollution) Act 1981, and The Environment (Protection) Act, 1986.

3. That, CPCB in coordination with State Pollution Control Boards (SPCBs)/ Pollution
Control Committees (PCCs), including the Maharashtra Pollution Control Board
(hereinafter referred to as MPCB), has established a National Water Quality
Monitoring Programme (NWMP) wherein 645 rivers are monitored at 2155 locations.
Under the Programme, MPCB is monitoring water quality of river Mula at two
locations on monthly basis. The locations are at Aundh Bridge, Village- Aundhgaon,
Pune and at Harrison Bridge Near Mula-Pawana Sangam, Pune.
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4. That, the Primary Water Quality Criteria for Bathing Waters was notified by Ministry
of Environment, Forest and Climate Change under the Environment (Protection)
Amendment Rules, 2000 vide GSR 742(E), dated 29.09.2000.

5. That, the water quality data for the year 2023 monitored by MPCB indicates that both
locations monitored were not meeting the Primary Water Quality Criteria for Bathing
Waters with respect to the parameters of Dissolved Oxygen (DO) and Biochemical
Oxygen Demand (BOD). Location wise water quality data for the year 2023 is
tabulated below.

WATER QUALITY DATA OF RIVER MULA MONITORED UNDER NWMP-2023

Dissolve BOD Fecal Fecal /G '
S |Monitoring Location d pH |(mg/L) | Coliform StreptococciCompliaq‘&&.
{

N Oxygen (MPN/100 (MPN/100mL Status || = / :
(mglL) mL) ) :\\ };:i i 2 T¢
Min Max Min MaxMin Ma | MinMax | Min | Max “-}:\‘f:; ﬁlg 312023
Primary Water Quality for < 2500 < 500 RS ﬁt‘_j_‘“:
Outdoor Bathing notified under>5 mg/L 6.5-8.5 |<3  |MPN/100M| MPN/100ML B il
the E(P) Rules, 1986 mg/L L
River Mula At Aundh Bridge, Non-
1 \Village- Aundhgaon,Taluka-4.35.4 |7.0|7.9/5.2 16. 101195 4 30 Complying
Haweli, Pune. 0
River Mula At Harrison Non-
2 |Bridge NearMula-Pawana 3451 7.0/8.15.4 25, 141325 7 45 Complying
Sangam, Village- Bopodi, 0
Taluka- Haweli, Pune.

6. That, CPCB identifies Polluted River Stretches (PRS) based on the water quality
data of rivers. For identification of PRS, locations/ stretches of rivers not meeting
with the Primary Water Quality criterion of Biochemical Oxygen Demand (BOD)
parameter (indicator of organic pollution) for outdoor bathing is considered. BOD
concentration exceeding 3 mg/l is identified as polluted stretches. Further, the PRS
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are also classified under Priority Class-l through Class-V with Priority-l being most
polluted with BOD value of more than 30 mg/l and Priority-V least polluted with BOD
ranging between 3 — 6 mg/I.

. That, in year 2018, CPCB identified 351 polluted river stretches (PRS) in the country

based on water quality data of year 2016 and 2017. Out of these, 53 PRS have been
identified in Maharashtra State under Priority | (9), Priority Il (6), Priority Il (14),
Priority IV (10) & Priority V (14). Polluted stretch of River Mula was identified from
Aundhgaon to Bopodi under Priority Class | (BOD is >30 mg/L).

. That, for rejuvenation of PRS identified in the year 2018 including the aforesaid PRS

on River Mula, comprehensive Action Plan has been prepared by River Rejuvenation
Committee (RRC) constituted by the respective State Government/ UT
Administration, under the overall supervision and coordination of Principal Secretary,
Environment of the concerned State /Union Territory for bringing all the polluted river
stretches identified by CPCB fit for bathing purposes.

. That, the Action Plan is being implemented by all State/ UT Government agencies

including Maharashtra State Government agencies. Presently, the progress of
implementation of Action Plan is reviewed by the RRC at State Level; the Central
Monitoring Committee (CMC), constituted under the Chairmanship of Secretary,
Ministry of Jal Shakti, is reviewing the progress of the action plans at Central Level.
So far, CMC has conducted 19 meetings with States/ UTs to review the progress on
execution of Action Plans for rejuvenation of polluted river stretches and the last
meeting was held on 30.09.2024.

That, in year 2022, based on water quality data of year 2019 and 2021, 311 polluted
river stretches (PRS) were identified across the country. Of these, 55 PRS have
been identified in Maharashtra State in Priority | (4), Priority Il (5), Priority 11l (18),
Priority IV (17) & Priority V (11). Polluted stretch of River Mula was identified from
Aundhgaon to Bopodi under Priority Class Il (BOD is 20 - 30 mg/L).

That, it is humbly submitted that CPCB has pursued the said matter with Pune
Municipal Corporation (PMC), Maharashtra Pollution Control Board (herein after
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referred as MPCB) and District Magistrate- Pune vide letters dated 12/11/2024 to
obtain Action Taken Report (ATR) if any; regarding “Dead fish found floating in Mula
River. However, reply from the said agencies in this regard is awaited. Copies of the
aforesaid letters addressed to the said agencies dated 12/11/2024 are given at
Annexure R3-l.

12. That, an Affidavit in support of this reply is being filed herewith.
13. That, in light of the above submissions, this Answering Respondent No. 3 i.e. CPCB

shall abide by any order(s) or direction(s) passed by this Hon'ble High Tribunal in the
present Original Application.

;Sﬁ'\\ B%MDK

Rk amgia K (Scientist 'E' & Regional Director) /4

(Central Pollution Control Board) .‘ “SAY,
| &ha PRy / Regional Director ! a1
Hara wgwor fAE=or : e

Central Pollution Control Board, -
EEio) ;

fA<arer, qut/Regional Directorale, Pune \\- 119
qafaver, a9 T4 Sy wRae S, TR SR,
Mo Envt. Forest & Climate Change, Govt. of India ‘\ s
T . 190, ERWTE U afr, AR s, AR, T - 411045 AT
Sr. No. 110, Hirabai Dhankude Hall, Baner Road, Baner, Pune-411045 T
Noted & Reglstered

At.Sr.No.l014/202Y..

BEFOJE ME

MANISHA SAMEER CHITNIS
NOTARY
GOVERNMENT OF INDIA

2.8 NOV 2024
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BEFORE THE HON'BLE NATIONAL GREEN TRIBU :
WESTERN ZONE BENCH, PUNE 1’!',;;: :

ORIGINAL APPLICATION NO. 214/2024 (W2)' \ Z
EARLIAR ORIGINAL APPLICATION NO 1231/2024 (PBY....

IN THE MATTER OF: -

NEWS ITEM TITLED “DEAD FISH FOUND FLOATING IN MULA RIVER RAISES
ALARM” APPEARING IN THE HINDUSTAN TIMES DATED 23.09.2024.

AFFIDAVIT

I, Pratik D. Bharne, working as Scientist 'E' & Regional Director in Central Pollution
Control Board, Regional Directorate, Survey No. 110, Hirabai Dhankude
} T:'«?.-;‘ Multipurpose Hall, Baner Road, Baner, Pune, do hereby solemnly affirm, declare on
TN oath and state as under:

1. That the deponent is authorized representative to represent the Respondent
CPCB in the present case, and as such, | am well conversant with the facts
and circumstances of the present case on the basis of the information derived
from the official records, and hence, | am competent and authorized to verify,
sign and swear this affidavit on behalf of the Respondent CPCB.

2. That the accompanying reply may be read part and parcel of the present
affidavit as | am competent to swear this affidavit.

3. That the contents there of are true and correct on the
basis of the record maintained during ordinary course of business of CPCB
and available records and documents and the contents of the same are read
over and explained to me and are not repeated herein for the sake of brevity.

E“’c.ﬁé(&
'_._—____---A
DEPONENT

i < &g PR / Regional Director
& oolei . : E
el ‘Géntral Pollution Centrol Board. -
i . g9/Regionat Directorate, Pune , '.f

g S Yk, ﬁwmgqﬁahm S Gt
S o i MigEnvt Forest & Climate Change Govt ol fHals
i G, = WA 930, g g g, AR s, 40K, Qr=A11045
. * St™No-110, Hirabai Dhankude Hall, Baner Road, Baner. Pune-411045




VERIFICATION

above reply are correct and true on the basis of the record of the cases as

mentioned in the day to day affairs of the CPCB. Nothing has been concealed
therefrom or mis-stated.

b st

DEPONENT - Resgondent No. 3
&g e / Regional Director
Hara wguor HEsor S
Central Pollution Control Board
& , gu1/Regional Directorate, Pune
qateRv, 9 @ ey gRadT g, TR wven
Mo Envt. Forest & Climate Change, Govt. of India
4 4. 990, ENWH UG g, TR Az, AR, T - 411045
COUNSEL for Respondent No. 3 Sr. No. 110, Hirabai Dhankude Hall, Baner Road, Baner, Pune-411045

OTAR
e TN
&4 MAN!Q ¥

/ SAMEER CHiTNIS
., -L& .--5

8 [PUnE tikisarastTray &
REGD. NO, 20258 | =

EXP DATE /S

0710372025 - /” oy

N Y g ot

N r.{ "NT O

Noted & Registered
ALSrNo.. QL5 [202!

¥
N
W/
’
/

BEFORE ME

MANISHA SAMEER CHITNIS

NOTARY
GOVERNMENT OF I 114

i
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Annexure-R3-|

. Central Pollution Control Board
R (vafarvr, 3= va Si@ary dlads A9Ted, WRA TER)
c P&g . : ? ~13015/22/2024-%@-3ﬂ- f (gﬁ)/jéM%STRY OF ENVIRONMENT, FgREST_-&]_g?]'_\ﬂfszEOC{AANGE GOVT. OF INDIA)
TarH
IR TG,
qor T oo,

fRrarsht 79T, qoT - 411005

fava: A Tl AT HUHEAT 214 /2024 (FeegHE) A UE AU HEAT 1231/2024 () F
fqFaTT egrw T 23.09.2024 #Qﬁammmﬂmﬁmm"gﬂ?m#myqﬂ
Foel o FRrar dar 1 qarT qut FI feT 379e Y g@RT Ud e & ATETH A dewa)

AR,
SHH AT TASTEN ATHST 3. CHEAT 214 /2024 (S5oNE) 7 Tgol .U HEIT 1231/2024 (<frefh) &
fRgEaTa ergaH et 23.09.2024 ﬁwﬁhmmmamm"wmﬁﬁwﬁzﬁ
Aol o1 AT deT A ST JOT AIR FA9TH 3199 HTIed GaRT U4 30 & AT & AT & Tesl 2
T ATHT OV A Hell AT A L1 Fed1 7 71 g3 Fofod & (e § gaftra 8, fSras an & aver sar
%%ﬁa&ﬁmaﬁﬁ?mmaﬁaﬁmﬁﬁwgm%lﬁﬁmwsv
HeNUT & FROT GfAra 3ifarefisret & Tt # &l 31 W 8, owd Aol an ds @ g i &g

UASHIEY T THTe d15 o RN feeiieh. 15.10.2024 ZART 39d F@a: HAW ATAA # OF AR e,
fore afSrece-qot 1 9= Stare arf@e et & fore wfaardr & w9 7 enfaer fear o) ve 7 3mdea
(3717) 1 3T 31T i Fars & fv ol &, qor it wreaia w far @ ) A Tesher
(dfre) & 3mmeer faTe 15.10.2024 Fr 9y Heeh & fAw G &

38 TEY A, 3 & R 3 31U F 3Tl H FAMAR-aEG T A9 A HY cgarar AR R F
81 T T 378 FHars NaNe (TE3R) FaTe Y| AT 29.11.2024 F TAaey & |

3TqeT faeardT,
Iefclasteh: SHT foh 39X fGar arar g

(wehrer f. #13on)
ah A

ahftar fergenara : Idaror A= 220, Hoips ag3gaefia alal iz s amiz, gul - 322 o¥y

Regional Directorate : Sr. No 110, Dhankude Multipurpose hall baner Road, Baner , Pune - 411 045
Feaaa : ufkder s@er. gdff ser. faeeft - 110 032. EPABX Pilot No.: 011-43102030
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Central Pollution Control Board

it s P
| el (qafarvr, @< va SA@ary Udads g6, ¥Rd FBR)
C pc B (MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF

File No: CM-13015/22/2024-LAW-RD-PUNE-RD (Pune)/ 9¢ @ Date: 12/11/2024

To
Municipal Commissioner,

Pune Municipal Corporation,
Shivaji nagar, Pune — 411005.

Sub:  Hon'ble NGT Matter in O.A. No. 214 of 2024 (WZ) in Earlier O.A. No. 1231 of 2024 (PB) in re News
Item titled “Dead fish found floating in Mula River raises alarm” appearing in the Hindustan Times
dated 23.09.2024 Vs. Pune Municipal Corporation Through Its Commissioner & Ors.”— reg.

Sir,

abiter fordemmarer : &ad

Regionz:

This has reference to the Hon'ble NGT Matter in O.A. No. 214 of 2024 (WZ) in Earlier O.A. No. 1231
of 2024 (PB) in re News Item titled “Dead fish found floating in Mula River raises alarm” appearing
in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal Corporation Through Its Commissioner
& Ors. The matter pertains to the discovery of a large number of dead fish in the Mula River, Pune,
which is believed to be caused by the discharge of untreated domestic and industrial effluents into
the river. This contamination is reportedly leading to a decrease in dissolved oxygen levels,
suffocating and killing the fish. I’

The NGT Principal Bench vide order dtd. 15.10.2024 in the said Suo’Motu matter, impleaded the
Pune Municipal Corporation, Maharashtra Pollution Control Board, Central Pollution Control Board,
Ministry of Environment, Forest and Climate Change of India, District Magistrate-Pune as
respondent to file their response. The Original Application (OA) is transferred to the Western Zonal
Bench, Pune for appropriate further action. Copy of Hon'ble NGT(PB) order dtd. 15.10.2024 is
enclosed for ready references.

In this regard, it is requested to kindly arrange to examine the news-item in light of the said order
and provide Action Taken Report (ATR), if any. The matter is listed on 29.11.2024.

Yours Faithfully,
Encl.: As above

(PRATIK D. BHARNE)
Regional Director

f

geefl - 110 032. EPABX Pilot No.: 011-43102030

NDIA)

AT 220, HolPs dg3ga2fia &ial amiz 25 amiz, gul - ¥22 o¥y
| Directorate : Sr. No 110, Dhankude Multipurpose hall baner Road, Baner , Pune - 411 045
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R/ Central Pollution Control Board
cpc B (MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA)
File No: CM-13015/22/2024-LAW-RD-PUNE-RD (Pune)/ j 09 Date: 12/11/2024
To

on (E), Mumbai-400 022

Sub:  Hon'ble NGT Matter in O.A. No. 214 of 2024 (WZ) in Earlier O.A. No. 1231 of 2024 (PB) in re News
Item titled “Dead fish found floating in Mula River raises alarm” appearing in the Hindustan Times
dated 23.09.2024 Vs. Pune Municipal Corporation Through Its Commissioner & Ors.”- reg.

Sir,

This has reference to the Hon'ble NGT Matter in O.A. No. 214 of 2024 (WZ) in Earlier O.A. No. 1231
of 2024 (PB) in re News Item titled “Dead fish found floating in Mula River raises alarm” appearing
in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal Corporation Through Its Commissioner
& Ors. The matter pertains to the discovery of a large number of dead fish in the Mula River, Pune,
which is believed to be caused by the discharge of untreated domestic and industrial effluents into
the river. This contamination is reportedly leading to a decrease in dissolved oxygen levels,
suffocating and killing the fish.

The NGT Principal Bench vide order dtd. 15.10.2024 in the said Suo Motu matter, impleaded the
Pune Municipal Corporation, Maharashtra Pollution Control Board, Central Pollution Control Board,
Ministry of Environment, Forest and Climate Change of India, District Magistrate-Pune as
respondent to file their response. The Original Application (OA) is transferred to the Western Zonal
Bench, Pune for appropriate further action. Copy of Hon'ble NGT(PB) order dtd. 15.10.2024 is
enclosed for ready references.

In this regard, it is requested to kindly arrange to examine the news-item in light of the said order
and provide Action Taken Report (ATR), if any. The matter is listed on 29.11.2024.

Yours Faithfully,
Encl.: As above

—ed-
(PRATIK D. BHARNE)
Regional Director

Copy ta:
egional Officer,
Maharashtra Pollution Control Board,
OG Center, 3rd floor, Mumbai Pune Road,

Wakdewadi, Pune - 411003.
i;g 5k -

e %
(PRATIK D. BHARNE)
Regional Director

aifta forqenerar : axd: - A=A 220, HeIps dg3Gaefia &la arviz s Az, gul - ¥22 oyy

Regional Directorate : Sr. No 110, Dhankude Multipurpose hall baner Road, Baner , Pune - 411 045
s : uf¥der araar. ydl ser, faeeft - 110 032. EPABX Pilot No.: 011-43102030



| —— Central Pollution Control Board
R (wafawor, @< va Feag Wiads B9, HRd JATR)
CPCB (MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA)
IS HEAT: HITA-13015/22/2024-FAT-go1- 38N (qo)/ 909 &Teh: 12/11/2024
dar A

Foqas wige, dradt ik whft 7, Rada) At fRree,
(%), F@$-400022

fawar: arae v ATHET 3.0 HEAT 214 /2024 (350YTS) F UES AU, WA 1231/2024 () F RgEa e
femTe 23.09.2024 # wEfRia FHTAR 3gea S o ur apa 7 # e g 7o 7o 3 Rar dqr v o
QO IR FoTH 394 HTYFd GIRT TE 3 & ATEAH §- dedae)

Agled,
STUH HATAAT TASAE ATHAT H1UHEAT 214 /2024 (3eegN3) # Tger HL.U. FEAT 1231/2024 (i) fégedre
TS foreTih 23.09.2024 F FERRId FATAN 3geH fSraen e o1 "war 7d) A Reft g3 7Aool 4 Far dar
BT FATH GOV AT AT I TGl GaRT U I & ATETH A" ATHS H 3T & | Tg ATHT 0T 1 el 38T 3
T2 FEAT A 7Y g3 ACfAt & A @ @6ftd @, Sras an & A srar @ 76 7 787 7 seaaia me iR
et 3rafRrset 1 oIS S & HROTEHT & | HRAT IR R 38 HguoT & FROT gfaa i & &t & Fa
W@ g, e Aol A ae @ E R m @ &

TASHET T FTed S ¥ 3T fereAieh. 15.10.2024 E@RT 39°d Tad: WA ATHA H 9o IR 973, AFRISE Sgwor
fo=ror a8, S wewoT farsor @18, $Ra & gaaror, a 3R Sy Tfads Fare, e Aafoee-qor &
AT STaTe ST Fet & e fardY & w9 7 enfirer fama aram| va 7 3mdes (30) # 3fa 3 fr Frdars
& fore aiRersT &=, qot &1 ur=TaRa a far arar 8| A vasher (didh) & mger R 15.10.2024 Hrufay
HeH & forw FeaT €1

38 FEY A, HANY & o 3FT QU & ATl # FATIR-TE $T 19 Fe T @ HY HR afE F1g grar dr
a1$ F1ars ROt (TE3R) WeT= Y| AT 29.11.2024 H GAEEU £

9T [FearHT,

el

(srefter f2. o)
arig e
g e,

HENTSE Tguor fag=or a1,
aF3aTst, Iot - 411003 \ %
(sl .
g g

aiftar forgenara : adaror A= 220, Heips ag3qaefia afal amir s amiz, gul - ¥22 ovy

Regional Directorate : Sr. No 110, Dhankude Multipurpose hall baner Road, Baner , Pune - 411 045
szeanere : uf¥der sraat, gdi sior. faeeft - 110 032. EPABX Pilot No.: 011-43102030
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Rt Central Pollution Control Board
R (Tafawor, a=1 va SAaryg Giiads A9TAd, HRd ABR)
CPCB (MINISTRY OF ENVIRONMENT, FOREST & CLIMATE CHANGE, GOVT. OF INDIA)
FISA HEIT: HITH-13015/22/2024-R_FA-gor-3mE (g9, 9,0 e 12/11/2024

yfmaﬁm
HERISE TguoT fag=or a1,

Foqas gise, Sradr 3k ot wfae, Reda) S e,
A (3), {l;it-aooozz

fawa: AT Tl ATTaT 0. HEAT 214 /2024 (SeegtE) H Ee T §E&AT 123172024 (F) F e esew
feetT 23.09.2024 3 vl FATA Jmges forea ofida um “agen Y 3 et g8 oy wroselt 2 i der o wermar
QO A9 F¥9r 379 HIGFA GART UF 3+ & ATCTH A~ Jeaa

$HA AIAAT TASAEY ATHCT H.CHEIT 214 /2024 (356313) # T6 e 3.0, HEAT 1231/2024 () F Rgearer
TT8Fy festian 23.09.2024 ﬁwﬁhwm%aﬁmm"ﬂmaﬁﬁmgﬁqﬁm#ﬁmﬂa
T FATH U1 AR FAITH HIS HIGFA GaRT Ud e & ATCTH A AT H1 63t § | Tg AWET qot iy e 18y 31
T FEAr A A S AofAat & e @ gaftd &, Srad an & 76 1 § 78 78 # aeeaia s 3k
Hie 1 HARISET HI B2 A F HROT g3 & | FRAT AR TR 3T HGIOT & FROT Gl Hieralisret & e 3
ITETE, owd Aofaal e s @ g i w@r

TSTSHET & gt d15 2 3TEer feeAeh. 15.10.2024 Z@RT 3 F: HATA ATH 7 IOV 791 973, AgRISE wgmor
forrror @12, S gquoT fAgor &1, sRa & wATERer, 3 AR Srerary aRade FEreE, Ser Aafede-qor @
AT AT ZTAS A & e wfdard) & w9 # anfare far aram) va A7« 3mdea (300) 1 3Ra 3@ iy artars
& fore aiRas &, qot 1 Fr=iafta & far mar §| Ay vashey (i) & ameer R 15.10.2024 Fr wfy
Hest & v doa &

$H HIY A, AU & o 3 A & Aol 7 FATIR-IFG Y A1 H Y cqaeyr w{ 3 g S grar
1 FaTS RGIE (TEBNR) TSI T | AT 29.11.2024 FHF FAGey &

3o faeardy,
HegeraTsh: Sta foh I fear arar @
A
(el fe.
CEIAT UL
gfer - ey s,
ST dex, el 7o, Had ot s,
arh3aTE, qot - 411003 ,(Q/
(refa 1. sroh)
ity foders

aifter forgenerar : adaror A= 220, HoIgs dg3gaefia &ld AR s amiz, gul - ¥22 oyy

Regional Directorate : Sr. No 110, Dhankude Multipurpose hall baner Road, Baner , Pune - 411 045
e : ufkder argst, ydi s, faeefl - 110 032. EPABX Pilot No.: 011-43102030



32 it wqwor ferisor até

. Central Pollution Control Board
RS \Q‘m del Ud AddTy I”‘ T AT d. HT3d JIG

Qi’iﬁ{;g '.'\‘uS'R" OF SL\\‘ RONMENT FOREST & CLIMATE CHANGE SOV
File No: CM-13015/22/2024-LAW-RD-PUNE-RD (Pune)/ /o Date: 12/11/2024

T
\/rhe Member Secretary,

Maharashtra Pollution Control Board,
Kalpataru Point, 3rd and 4th floor, Opp. PVR Theatre,
Sion (E), Mumbai-400 022

Sub:  Hon'ble NGT Matter in O.A. No. 214 of 2024 (W2) in Earlier O.A. No. 1231 of 2024 (PB) in re News
Item titled “Dead fish found floating in Mula River raises alarm” appearing in the Hindustan Times
dated 23.09.2024 Vs. Pune Municipal Corporation Through Its Commissioner & Ors.”- reg.

Sir,

This has reference to the Hon'ble NGT Matter in O.A. No. 214 of 2024 (W2Z) in Earlier O.A. No. 1231
of 2024 (PB) in re News Item titled “Dead fish found floating in Mula River raises alarm” appearing
in the Hindustan Times dated 23.09.2024 Vs. Pune Municipal Corporation Through Its Commissioner
& Ors. The matter pertains to the discovery of a large number of dead fish in the Mula River, Pune,
which is believed to be caused by the discharge of untreated domestic and industrial effluents into
the river. This contamination is reportedly leading to a decrease in dissolved oxygen levels,
suffocating and killing the fish.

The NGT Principal Bench vide order dtd. 15.10.2024 in the said Suo Motu matter, impleaded the
Pune Municipal Corporation, Maharashtra Pollution Control Board, Central Pollution Control Board,
Ministry of Environment, Forest and Climate Change of India, District Magistrate-Pune as
respondent to file their response. The Original Application (OA) is transferred to the Western Zonal
Bench, Pune for appropriate further action. Copy of Hon'ble NGT(PB) order dtd. 15.10.2024 is
enclosed for ready references.

In this regard, it is requested to kindly arrange to examine the news-item in light of the said order

and provide Action Taken Report (ATR), if any. The matter is listed on 29.11.2024.

Yours Faithfully,

e chssis.

(PRATIK D. BHARNE)
Regional Director

Encl.: As above

Copy to: -
1. Regional Officer,
Maharashtra Pollution Control Board,
OG Center, 3rd floor, Mumbai Pune Road,
Wakdewadi, Pune - 411003.

(PRATIK D. BHARNE)
Regional Director
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